05 Written Answers
[Translation]

Import/Export of Books.

7346. DR. RAMESH CHAND TOMAR:
Willthe Minister of COMMERCE be pleasedto
state:

(a) whetherthe Govemment have received
anyrequestfromthe Govermment ot Bangladesh
in regard to export and import of Books:

(b)ifso, whether any agreementhas been
signed between india and Bangladest in this
regard; and

(c)ifso. the detzails thereof?

THEMINISTER OF COMMERCE (SHRI
PRANABMUKHERJEE): (a) No. sir.

(byand(c): Does notanse.
Development of Silk Industry

7347. SHRI RAJENDRA KUMAR
SHARMA Will the Minister of TEXTILES be
Jleasedtostate:

(a)the existing number of the centres func-
ioning to encourage the silk industry in the
sountry onthe pattem ot centres forthe khadiand
sillage Industry;

(b) the amountbeing spenttoincrease the
_roduction of silk;

(c) the annual production of silk in the
ountry; and

(d)the estimate enumber of persons work-
1gin thisdndustry?

THE MINISTER OF STATE OF THE
IINSTRY OF TEXTILES (SHRIG. VENKAT
WAMY): (a) In order to encourage develop-
entof silk industry, the Central Silk Board has
stablished a network of 291 centres/units in
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various parts of the country for providing Re-
search & Development, Extension,
Infrastructural and Training supporttothe indus-
try.

(b) Inthe Central Budget proposals forthe
year 1993-94, a total aliocation of Rs. 93.60
crores has been earmarked for both planand
Non-Plan activities of the Central silk Board for
developmentof sericulture industry.

(c) The anticipated production of silkinthe

country during 1932-93is 14.465 metrictonnes.

(d) The estimated number of persons work-
inginthe silkindustry duringthe year 1992-93
was about 59.00 lakh.

Complaints Against Redline Buses
7348. SHR! GOVINDA CHANDRA
MUNDA:
SHRI RAM LAKHAN SINGH
YADAV:
SHRICHHITUBHAIGAMIT:

SHRIGURUDAS KAMAT:
SHRIPROBINDEKA:-

Willthe Minister of SURZFACE TRANS-
PORT be pleasedtostate:

(a) vshetherthe Govemment have received
any complaints regarding overchargingoffares/
misbehaviour/flouting of the traffic rules by
drives/conductors of Redline buses in Delhi;

(b)ifso, the number of complaints received
by the Government duringthe last six months;
and

(c) the action taken by the Government
thereon?

THEMINISTEROF SfATE OF THEMIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLER): (a) Yes, sir.

(b):522.
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(c): Penal action has been taken by the
Directorate of Transport., Government of Na-
tional capital Territory of Dethiin respect of 306
complaints as per the provisions of M.V. Act,
1988 and Rules thereunder.

In th‘\e remaining cases necessary action
has beeninitiated.

(English)
Bonded Child Labour

7342. SHRI KIRIP CHALIHA: Will the
Minister of LABOUR be pleasedto state:

(a)whether Govemmentis awarethatmany
children are working as bonded labourin differ-
entfactories/industries in the country; and

(b)if so, the numberthereof, state-wise?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF LABOUR (SHRI P.A. SANGMA):
(a)and (b) Some instances of children working
inconditions of bondage have come to the notice
ofthe Government. The state Governments of
Uttar Pradesh, Maharashtra, Karnataka and
Andhra Pradeshhave reported20, 1, 75and 43
children respectively working under bonded
conditions.

[Translation]
Public Sector Banks In Gujarat

7350. SHRI DILEEPBHAI SANGHAN:!:
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Will the Minister of FINANCE be pleased to
state:

(a) the number of proposals for opening
new branch of public sector banks in rural.
backward and advisi areas received by they
Union Governmentfrom Gujaratduring the last
twoyears;

(b) the actiontaken by the Union Govern-
ment thereon; and

(c) the number of branches of public sector
banks openedduringthe above periodin Gujarat
andproposedto be openedduringourrentyear
alongwith their locations?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF FINANCE AND MINISTER OF
STATEINTHEMINISTRY OF PARLIAMEN-
TARY AFFAIRS: (DR. ABRAR AHMED) (a)to
(c). Reserve Bank of India (RBI)is the licensing
authority for giving permission for opening of
branches of banksin any area. Toachievethe
same, RBI may receive applications atits cen-
tral office or its regional office from various
banks, state Governments and also interested
individuals/authorities. Therefore, itwilinotbe
possible to indicate as to how many proposals
have been received by RBlinthis regard. 136
branches of public Sector Banks have been
openedin Gujaratduring 1991 and 1992. 22
licenses are pending with Public SectorBanks
for openingbranchesin Gujaratandtheirloca-
tions are givenbelow inthe statement.





